
NATIONAL COMPAI'IY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

ttG

CORAM:

c.S.P. No. 763 / (MAH) / 2ot7

SHRI B,S.V. PRAXASH KUMAR
MEMBER (J)

SHRI V. NALI,ASENAPAT}IY
MEMBER E)

ATTENDENCE,CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY Lq.W TRIBUNAL ON 06.12.2017

NAME OF THE PARTIES: M/s. Pratirup Advisory Services Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the ComPanies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No NAM L] DESIGNATION SIG NATURE

Hor^rrf fV,i Sd"ruLr

ORDER
csP 7631230-23rNCLT/MB/MAH/2017

Lsd/-;
V. NALLASENAPATHY
Nlcmbcr lTcchnical)

sd/-
B.S.V. PRAKASH KL\tAR
\l(' ber (JLrLlici,rl)

Companv Petition allol,'ed vide separate orders


